
Papers laid on the Table of the House by Ministers/Members

संस्कृ ति मंत्री; तथा पर्यटन मंत्री (श्री गजेन्द्र सिंह शेखावत) : माननीय सभापति जी, मैं निम्नलिखित पत्र सभा पटल पर रखता

हूँ:

(1) (एक) राष्ट्रीय नाट्य विद्यालय, नई दिल्ली के  वर्ष 2023-2024 के  वार्षिक प्रतिवेदन की एक प्रति (हिन्दी तथा

अंग्रेजी संस्करण) तथा लेखापरीक्षित लेखे ।

(दो) राष्ट्रीय नाट्य विद्यालय, नई दिल्ली के  वर्ष 2023-2024 के  कार्यकरण की सरकार द्वारा समीक्षा की एक प्रति

(हिन्दी तथा अंग्रेजी संस्करण) ।

(2) उपर्युक्त (1) में उल्लिखित पत्रों को सभा पटल पर रखने में हुए विलम्ब के  कारण दर्शाने वाला विवरण (हिन्दी तथा

अंग्रेजी संस्करण) ।

[Placed in Library, See No. LT 2696/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE IN

THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Hon. Chairperson,

Sir, with your kind permission, I rise to lay on the Table a copy of the Manipur Goods and Services

Tax (Amendment) Ordinance, 2025 (No. 1 of 2025) (Hindi and English versions) promulgated by the

President on 9th June, 2025 under article 123 (2) (a) of the Constitution.

[Placed in Library, See No. LT 2697/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF

STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Hon.

Chairperson, Sir, with your kind permission, on behalf of my colleague Shri Jayant Chaudhary, I rise

to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of

the STARS Maharashtra (Maharashtra Prathamik Shikshan

Parishad), Mumbai, for the year 2023-2024.

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the STARS Maharashtra

(Maharashtra Prathamik Shikshan Parishad), Mumbai, for the

year 2023-2024.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.



[Placed in Library, See No. LT 2698/18/25]

(3) (i) A copy of the Annual Report (Hindi and English versions) of

the STARS-Rajasthan Council of School Education, Jaipur,

for the year 2023-2024, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the STARS-Rajasthan Council

of School Education, Jaipur, for the year 2023-2024.

(4)

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 2699/18/25]

(5) (i) A copy of the Annual Report (Hindi and English versions) of

the Samagra Shiksha, Bihar (Bihar Education Project

Council), Patna, for the year 2023-2024.

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Samagra Shiksha, Bihar

(Bihar Education Project Council), Patna, for the year 2023-

2024.

(6) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 2700/18/25]

(7) (i) A copy of the Annual Report (Hindi and English versions) of

the Samagra Shiksha, Union Territory of Delhi, New Delhi, for

the year 2023-2024, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Samagra Shiksha, Union

Territory of Delhi, New Delhi, for the year 2023-2024.

(8) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.

[Placed in Library, See No. LT 2701/18/25]

(9) (i) A copy of the Annual Report (Hindi and English versions) of

the Samagra Shiksha, Union Territory Mission Authority



Andaman & Nicobar, Srivijaya Puram, for the year 2023-

2024, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Samagra Shiksha, Union

Territory Mission Authority Andaman & Nicobar, Srivijaya

Puram for the year 2023-2024.

(10) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (9) above.

[Placed in Library, See No. LT 2702/18/25]

(11) (i) A copy of the Annual Report (Hindi and English versions) of

the Samagra Shiksha, Nagaland Education Mission Society,

Nagaland, for the year 2022-2023.

 

(ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Samagra Shiksha,

Nagaland Education Mission Society, Nagaland, for the year

2022-2023.

(12) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (11) above.

[Placed in Library, See No. LT 2703/18/25]

(13) A copy of the Annual Report (Hindi and English versions) of the

National Council for Teacher Education, New Delhi, for the year 2023-

2024.

[Placed in Library, See No. LT 2704/18/25]

(14) A copy of the Annual Report (Hindi and English versions) of the

Samagra Shikshana, Karnataka, Bengaluru, for the year 2023-2024.

(15) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (14) above.

[Placed in Library, See No. LT 2705/18/25]

(16) (i) A copy of the Annual Report (Hindi and English versions) of

the Samagra Shiksha, UT of Lakshadweep, Kavaratti, for the

year 2023-2024, alongwith Audited Accounts.



 

(ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Samagra Shiksha, UT of

Lakshadweep, Kavaratti, for the year 2023-2024.

(17) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (16) above.

[Placed in Library, See No. LT 2706/18/25]

(18) (i) A copy of the Annual Report (Hindi and English versions) of

National Council of Educational Research and Training, New

Delhi, for the year 2023-2024.

  (ii) A copy of the Annual Accounts (Hindi and English versions)

of the National Council of Educational Research and

Training, New Delhi, for the year 2023-2024, together with

Audit Report thereon.

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Council of

Educational Research and Training, New Delhi, for the year

2023-2024.

(19) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (18) above.

[Placed in Library, See No. LT 2707/18/25]

वित्त मंत्रालय में राज्य मंत्री (श्री पंकज चौधरी): माननीय सभापति जी, मैं निम्नलिखित पत्र सभा पटल पर रखता हूँ :

(1) संविधान के  अनुच्छेद 151(1) के  अंतर्गत निम्नलिखित पत्रों की एक-एक प्रति (हिन्दी तथा अंग्रेजी संस्करण):-

(एक) वर्ष 2022-2023 के  लिए आर्थिक कार्य विभाग, वित्त मंत्रालय द्वारा राजकोषीय उत्तरदायित्व और बजट

प्रबंधन अधिनियम, 2003 के  अनुपालन के  संबंध में भारत के  नियंत्रक-महालेखापरीक्षक का प्रतिवेदन-संघ

सरकार (2025 का प्रतिवेदन संख्यांक     3) ।

(दो) मार्च, 2023 को समाप्त हुई अवधि के  लिए रेल मंत्रालय के  संबंध में भारत के  नियंत्रक-महालेखापरीक्षक का

प्रतिवेदन-संघ सरकार (2025 का प्रतिवेदन संख्यांक 5) - (अनुपालन लेखापरीक्षा-रेलवे) ।

(तीन) मार्च, 2022 को समाप्त हुई अवधि के  लिए भारत के  नियंत्रक-महालेखापरीक्षक -संघ सरकार (वाणिज्यिक)

(2025 का संख्यांक 6) - (अनुपालन लेखापरीक्षा) - कें द्रीय सरकारी क्षेत्र के  उद्यमों के  सामान्य प्रयोजन

वित्तीय प्रतिवेदन ।



[Placed in Library, See No. LT 2708/18/25]

(2) सीमाशुल्क अधिनियम, 1962 की धारा 159 के  अंतर्गत निम्नलिखित अधिसूचनाओं  की एक-एक प्रति (हिन्दी तथा

अंग्रेजी संस्करण):-

(एक) सा.का.नि. 164(अ) जो दिनांक 7 मार्च, 2025 के  भारत के  राजपत्र में प्रकाशित हुए थे तथा जिनके  द्वारा

उसमें उल्लिखित चार अधिसूचनाओं  में कतिपय संशोधन किए गए हैं, तथा एक व्याख्यात्मक ज्ञापन । 

(दो) सा.का.नि. 165(अ) जो दिनांक 7 मार्च, 2025 के  भारत के  राजपत्र में प्रकाशित हुए थे तथा जिनके  द्वारा

दिनांक 7 दिसम्बर, 2023 की अधिसूचना संख्या 64/2023-सीमाशुल्क में कतिपय संशोधन किए गए हैं,

तथा एक व्याख्यात्मक ज्ञापन । 

(तीन) सा.का.नि. 278(अ) जो दिनांक 30 अप्रैल, 2025 के  भारत के  राजपत्र में प्रकाशित हुए थे तथा जिनके  द्वारा

दिनांक 1 मार्च, 2011 की अधिसूचना संख्या 27/2011-सीमाशुल्क और दिनांक 2 अप्रैल, 2024 की

अधिसूचना संख्या 22/2024-सीमाशुल्क में कतिपय संशोधन किए गए हैं, तथा एक व्याख्यात्मक ज्ञापन ।

[Placed in Library, See No. LT 2709/18/25]

(3) भारतीय प्रतिभूति और विनिमय बोर्ड अधिनियम, 1992 की धारा 31 के  अंतर्गत निम्नलिखित अधिसूचनाओं  की

एक-एक प्रति (हिन्दी तथा अंग्रेजी संस्करण) :-

(एक) भारतीय प्रतिभूति और विनिमय बोर्ड (वैकल्पिक निवेश निधि) (पांचवां संशोधन) विनियम, 2024 जो

दिनांक 18 नवम्बर, 2024 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/एलएडी-एनआरओ/

जीएन/2024/209 में प्रकाशित हुए थे ।

(दो) भारतीय प्रतिभूति और विनिमय बोर्ड (गैर-परिवर्तनीय प्रतिभूतियों का निर्गम और सूचीकरण) (तीसरा

संशोधन) विनियम, 2024 जो  दिनांक 11 दिसम्बर, 2024 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/

एलएडी-एनआरओ/जीएन /2024/217 में प्रकाशित हुए थे ।

(तीन) भारतीय प्रतिभूति और विनिमय बोर्ड (सूचीबद्धता दायित्व और प्रकटीकरण अपेक्षाएं) (तीसरा संशोधन)

विनियम, 2024 जो दिनांक 12 दिसम्बर, 2024 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/एलएडी-

एनआरओ/जीएन/ 2024/218 में प्रकाशित हुए थे ।

(चार) भारतीय प्रतिभूति और विनिमय बोर्ड (म्यूचुअल फं ड) (तीसरा संशोधन) विनियम, 2024 जो दिनांक 16

दिसम्बर, 2024 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/एलएडी-एनआरओ/जीएन/2024/221 में

प्रकाशित हुए थे ।

(पांच) भारतीय प्रतिभूति और विनिमय बोर्ड (विनियम बनाने, संशोधन और समीक्षा करने की प्रक्रिया) विनियम,

2025 जो दिनांक 13 फरवरी, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/एलएडी-एनआरओ/

जीएन/2025/229 में प्रकाशित हुए थे ।

(छह) भारतीय प्रतिभूति और विनिमय बोर्ड (म्यूचुअल फं ड) (संशोधन) विनियम, 2025 जो दिनांक 14 फरवरी,

2025 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/एलएडी-एनआरओ/जीएन/2025/230 में प्रकाशित



हुए थे ।

(सात) भारतीय प्रतिभूति और विनिमय बोर्ड (पूंजी निर्गम और प्रकटीकरण अपेक्षाएं) (संशोधन) विनियम, 2025

जो दिनांक 4 मार्च, 2025 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/एलएडी-एनआरओ/

जीएन/2025/233 में प्रकाशित हुए थे ।

(आठ) भारतीय प्रतिभूति और विनिमय बोर्ड (भेदिया व्यापार का प्रतिषेध) (संशोधन) विनियम, 2025 जो दिनांक

11 मार्च , 2025 के  भारत के  राजपत्र में अधिसूचना संख्या सेबी/एलएडी-एनआरओ/जीएन/2025/235 में

प्रकाशित हुए थे ।

[Placed in Library, See No. LT 2710/18/25]

(4) सीमाशुल्क टैरिफ अधिनियम, 1975 की धारा 8 की उप-धारा (1) के  अंतर्गत जारी अधिसूचना संख्या सा.का.नि.

277(अ) जो दिनांक 30 अप्रैल, 2025 को भारत के  राजपत्र में प्रकाशित हुई थी तथा जिसके  द्वारा वित्त अधिनियम,

2025 के  अंतर्गत सीमा शुल्क टैरिफ अधिनियम की पहली अनुसूची में परिवर्तनों के  साथ संरेखित करने के  लिए

सीमाशुल्क टैरिफ अधिनियम की दूसरी अनुसूची में कतिपय संशोधन किए गए हैं, की एक प्रति (हिन्दी तथा अंग्रेजी

संस्करण) तथा एक व्याख्यात्मक ज्ञापन । 

[Placed in Library, See No. LT 2710A/18/25]

 

(5)

 

सीमाशुल्क टैरिफ अधिनियम, 1975 की धारा 9क की उप-धारा (7) के  अंतर्गत अधिसूचना संख्या

सा.का.नि.166(अ) जो दिनांक 7 मार्च, 2025 के  भारत के  राजपत्र में प्रकाशित हुई थी तथा जिसका आशय

डीजीटीआर की सिफारिशों पर चीन जनवादी गणराज्य तथा जापान से आयातित ?ट्राइक्लोरो आइसोसायन्यूरिक

एसिड? के  आयात पर 5 वर्ष की अवधि के  लिए प्रतिपाटन शुल्क लगाना है, की एक प्रति (हिन्दी तथा अंग्रेजी

संस्करण) तथा एक व्याख्यात्मक ज्ञापन ।

[Placed in Library, See No. LT 2711/18/25]

HON. CHAIRPERSON: Item No. 7.

Shri Arjun Ram Meghwal ji.

? (Interruptions)

HON. CHAIRPERSON: I request all of you to kindly take your seats.

? (Interruptions)



HON. CHAIRPERSON: I will give you time in the ?Zero Hour?. There are so many Members who

will speak in the ?Zero Hour?.

? (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE IN

THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Hon. Chairperson,

Sir, with your kind permission, on behalf of my colleague Shri Kirti Vardhan Singh, I rise to lay on the

Table:-

(1) A copy each of the following Notifications (Hindi and English versions)

under Section 26 of the Environment (Protection) Act, 1986:-
 

  (i) The Hazardous and Other Wastes (Management and

Transboundary Movement) Second Amendment Rules, 2024

published in Notification No. G.S.R.698(E) in Gazette of India

dated 12th November, 2024.

 

  (ii) The Plastic Waste Management (Amendment) Rules, 2025

published in Notification No. G.S.R.73(E) in Gazette of India

dated 23rd January, 2025.

 

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at item No (i) of (1) above.

[Placed in Library, See No. LT 2712/18/25]

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of

the National Tiger Conservation Authority, New Delhi, for the

year 2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Tiger

Conservation Authority, New Delhi, for the year 2023-2024.

 

(4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 2713/18/25]

 



(5) A copy each of the following Notifications (Hindi and English versions)

issued under Section 3 of the Environment (Protection) Act, 1986:-
 

  (i) S.O.4747(E) published in Gazette of India dated 31st

October, 2023 notifying an area from the boundary of

Gudekote Extension Sloth Bear Sanctuary in the State of

Karnataka as the Gudekote Extension Sloth Bear Sanctuary

Eco-sensitive Zone.

 

  (ii) S.O.1738(E) published in Gazette of India dated 4th June,

2020 notifying an area to an extent varying from zero

kilometer to 9.8 kilometres around the boundary of

Chincholi Wildlife Sanctuary in the State of Karnataka as

the Eco-sensitive Zone.

 

  (iii) S.O.4950(E) published in Gazette of India dated 16th

November, 2023 notifying an area to an extent varying from

zero* to 5.25 kilometre around the boundary of Sharavathi

Valley Lion Tailed Macaque Sanctuary, in Uttarakannada

and Shivamogga District in the State of Karnataka as the

Eco-sensitive Zone.

 

  (iv) S.O.3039(E) published in Gazette of India dated 30th July,

2024 making certain amendments in the Notification No.

S.O.3132(E) dated 27th September, 2017.

 

  (v) S.O.4343(E) published in Gazette of India dated 7th

October, 2024 making certain amendments in the

Notification No. S.O.1564(E) dated 15th May, 2017.

 

  (vi) S.O.654(E) published in Gazette of India dated 11th

February, 2020 notifying an area to an extent varying from 0

(zero) metre to 400 meters around the boundary of Great

Indian Bustard Wildlife Sanctuary in Ahmadnagar and

 



Solapur districts in the State of Maharashtra as the Eco-

sensitive Zone.

  (vii) S.O.2938(E) published in Gazette of India dated 28th

August, 2020 notifying the area to an extent varying from 0

(zero) to 100 metres around the boundary of Mayureshwar

Supe Wildlife Sanctuary in Pune district in the State of

Maharashtra as the Eco-sensitive Zone.

 

  (viii) S.O.4132(E) published in Gazette of India dated 20th

September, 2023 notifying the area from the boundary of

the Sanctuaries and the Park in the State of Maharashtra as

the Navegaor-Nagzira Tiger Reserve Eco-sensitive Zone.

 

 

(ix) S.O.2169(E) published in Gazette of India dated 3rd June,

2024 making certain amendments in the Notification

No.S.O.3029(E) dated 13th September, 2017.

[Placed in Library, See No. LT 2714/18/25]

 

 

(x) S.O.2227(E) published in Gazette of India dated 10th June,

2024 making certain amendments in the Notification No.

S.O.1604(E) dated 17th May, 2017.

  (xi) S.O.2579(E) published in Gazette of India dated 3rd July,

2024 making certain amendments in the Notification No.

S.O.1367(E) dated 28th April, 2017.

  (xii) S.O.3456(E) published in Gazette of India dated 14th

August, 2024 making certain amendments in the

Notification No. S.O.3595(E) dated 30th November, 2016.

  (xiii) S.O.3445(E) published in Gazette of India dated 13th

August, 2024 making certain amendments in the

Notification No. S.O.2202(E) dated 12th July, 2017.



  (xiv) S.O.3819(E) published in Gazette of India dated 5th

September, 2024 making certain amendments in the

Notification No. S.O.3996(E) dated 9th December, 2016.

  (xv) S.O.3956(E) published in Gazette of India dated 17th

September, 2024 making certain amendments in the

Notification No. S.O.4892(E) dated 18th September, 2018.

  (xvi) S.O.4331(E) published in Gazette of India dated 3rd

October, 2024 making certain amendments in the

Notification No. S.O.654(E) dated 11th February, 2020.

  (xvii) S.O.4366(E) published in Gazette of India dated 8th

October, 2024 making certain amendments in the

Notification No. S.O.2633(E) dated 5th August, 2020.

 

(xviii) S.O.4382(E) published in Gazette of India dated 9th

October, 2024 making certain amendments in the

Notification No. S.O.3877(E) dated 27th October, 2020.

  (xix) S.O.4495(E) published in Gazette of India dated 14th

October, 2024 making certain amendments in the

Notification No. S.O.1175(E) dated 12th April, 2017.

  (xx) S.O.4554(E) published in Gazette of India dated 17th

October, 2024 making certain amendments in the

Notification No. S.O.27(E) dated 2nd January, 2019.

[Placed in Library, See No. LT 2715/18/25]

  (xxi) S.O.4566(E) published in Gazette of India dated 18th

October, 2024 making certain amendments in the

Notification No. S.O.3250(E) dated 11th September, 2019.

  (xxii) S.O.4640(E) published in Gazette of India dated 23rd

October, 2024 making certain amendments in the



Notification No. S.O.1751(E) dated 31st May, 2017.

  (xxiii) S.O.4637(E) published in Gazette of India dated 23rd

October, 2024 making certain amendments in the

Notification No. S.O.3034(E) dated 7th September, 2020.

  (xxiv) S.O.4705(E) published in Gazette of India dated 28th

October, 2024 making certain amendments in the

Notification No. S.O.3630(E) dated 15th October, 2020.

  (xxv) S.O.4654(E) published in Gazette of India dated 24th

October, 2024 making certain amendments in the

Notification No. S.O.2938(E) dated 28th August, 2020.

  (xxvi) S.O.3739(E) published in Gazette of India dated 2nd

September, 2024 making certain amendments in the

Notification No. S.O.4205(E) dated 27th December, 2016.

  (xxvii) S.O.2436(E) published in Gazette of India dated 24th July,

2020 making certain amendments in the Notification No.

S.O.3064(E) dated 15th September, 2017.      

  (xxviii) S.O.4799(E) published in Gazette of India dated 3rd

November, 2023 notifying an area to an extent varying from

0.1 kilometers uniform around the boundary of the

Ralamandal Wildlife Sanctuary, in Indore District in the

State of Madhya Pradesh as the Eco-sensitive Zone.

  (xxix) S.O.2191(E) published in Gazette of India dated 5th June,

2024 notifying an area to an extent varying from 250

meters to 2 kilometers from the boundary of the Panna

Tiger Reserve which includes 67 Villages in three district

namely, Panna, Chatarpur and Damoh of the State of

Madhya Pradesh as the Panna Tiger Reserve Eco-

sensitive Zone.



[Placed in Library, See No. LT 2716/18/25]

  (xxx) S.O.2984(E) published in Gazette of India dated 26th July,

2024 making certain amendments in the Notification No.

S.O.3063(E) dated 18th September, 2017.

  (xxxi) S.O.3549(E) published in Gazette of India dated 21st

August, 2024 making certain amendments in the

Notification No. S.O.3064(E) dated 18st September, 2017.

  (xxxii) S.O.3584(E) published in Gazette of India dated 22nd

August, 2024 making certain amendments in the

Notification No. S.O.4030(E) dated 14th December, 2016.

  (xxxiii) S.O.3738(E) published in Gazette of India dated 2nd

September, 2024 making certain amendments in the

Notification No. S.O.3027(E) dated 13th September, 2017.

  (xxxiv) S.O.3943(E) published in Gazette of India dated 13th

September, 2024 making certain amendments in the

Notification No. S.O.4029(E) dated 14th December, 2016.

  (xxxv) S.O.4274(E) published in Gazette of India dated 1st

October, 2024 making certain amendments in the

Notification No. S.O.4028(E) dated 14th December, 2016.

  (xxxvi) S.O.2707(E) published in Gazette of India dated 11th July,

2024 making certain amendments in the Notification No.

S.O.3307(E) dated 26th October, 2016.

  (xxxvii) S.O.2722(E) published in Gazette of India dated 15th July,

2024 making certain amendments in the Notification No.

S.O.2146(E) dated 6th July, 2017.

  (xxxviii) S.O.3126(E) published in Gazette of India dated 5th

August, 2024 making certain amendments in the



Notification No. S.O.1311(E) dated 26th April, 2017.

  (xxxix) S.O.3880(E) published in Gazette of India dated 10th

September, 2024 making certain amendments in the

Notification No. S.O.3309(E) dated 26th October, 2016.

  (xl) S.O.2877(E) published in Gazette of India dated 3rd July,

2023 notifying an area to an extent varying from 0.272

kilometers to 6.976 kilometers around the boundary of

Nokrek National Park, in East Garo Hills, West Garo Hills

and South Garo Hills Districts in the State of Meghalaya as

the Eco-sensitive Zone.

[Placed in Library, See No. LT 2717/18/25]

  (xli) S.O.2704(E) published in Gazette of India dated 10th July,

2024 making certain amendments in the Notification No.

S.O.1814(E) dated 7th June, 2017.

  (xlii) S.O.2783(E) published in Gazette of India dated 16th July,

2024 making certain amendments in the Notification No.

S.O.1659(E) dated 17th June, 2015.

  (xliii) S.O.3183(E) published in Gazette of India dated 6th

August, 2024 making certain amendments in the

Notification No. S.O.2539(E) dated 9th August, 2017.

  (xliv) S.O.3452(E) published in Gazette of India dated 13th

August, 2024 making certain amendments in the

Notification No. S.O.1654(E) dated 19th May, 2017.

  (xlv) S.O.3591(E) published in Gazette of India dated 23rd

August, 2024 making certain amendments in the

Notification No. S.O.2906(E) dated 9th September, 2016.

  (xlvi) S.O.4546(E) published in Gazette of India dated 16th

October, 2024 making certain amendments in the



Notification No. S.O.3313(E) dated 26th October, 2016.

  (xlvii) S.O.4647(E) published in Gazette of India dated 24th

October, 2024 making certain amendments in the

Notification No. S.O.4204(E) dated 28th December, 2016.

  (xlviii) S.O.4817(E) published in Gazette of India dated 5th

November, 2024 making certain amendments in the

Notification No. S.O.2638(E) dated 5th August, 2016.

  (xlix) S.O.2016(E) published in Gazette of India dated 17th May,

2024 notifying the area of zero* to 1.0 kilometre from the

boundary of Tal Chhapar Wildlife Sanctuary in the State of

Rajasthan as the Phulwari Ki Nal Wildlife Sanctuary, Eco-

sensitive zone.

 

(L) S.O.4242(E) published in Gazette of India dated 27th

September, 2024 notifying an Eco-sensitive Zone around

the boundary of Tal Chhapar Wildlife Sanctuary in the State

of Rajasthan.

  (Li) S.O.1223(E) published in Gazette of India dated 17th

March, 2025 making certain amendments in the Notification

No. S.O.1533(E) dated 14th September, 2006.

  (Lii) S.O.523(E) published in Gazette of India dated 29th

January, 2025, making certain amendments in the

Notification No. S.O.1533(E) dated 14th September, 2006.

 

(6) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at item Nos (i) to (L) of (5) above.

[Placed in Library, See No. LT 2718/18/25]

(7) (i) A copy each of the Annual Report (Hindi and English

versions) of the Wildlife Institute of India, Dehradun, for the



years 2021-2022 and 2022-2023, alongwith Audited

Accounts.

  (ii) A copy each of the Review (Hindi and English versions) by

the Government of the working of the Wildlife Institute of

India, Dehradun, for the years 2021-2022 and 2022-2023.

(8) Two statements (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (7) above.       

[Placed in Library, See No. LT 2719/18/25]

(9) (i) A copy of the Annual Report (Hindi and English versions) of

the Central Zoo Authority, New Delhi, for the year 2023-

2024, alongwith Audited Accounts.

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Central Zoo Authority,

New Delhi, for the year 2023-2024.

(10) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (9) above.

[Placed in Library, See No. LT 2720/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND SPORTS (SHRIMATI

RAKSHA NIKHIL KHADSE): Hon. Chairperson, Sir, with your kind permission, I rise to lay on the

Table a copy each of the following papers (Hindi and English versions):-

  (1) Output Outcome Monitoring Framework of the Department of

Sports, Ministry of Youth Affairs and Sports for the year 2025-

2026.

  (2) Output Outcome Monitoring Framework of the Department of

Youth Affairs, Ministry of Youth Affairs and Sports for the year

2025-2026.

[Placed in Library, See No. LT 2721/18/25]

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER OF STATE IN THE

MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION (DR. SUKANTA MAJUMDAR): Hon.



Chairperson, Sir, I rise to lay on the Table:-

 

(1) (i) A copy of the Annual Report (Hindi and English versions) of

the School of Planning and Architecture, Vijayawada, for the

year 2023-2024, alongwith Audited Accounts.

 

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the School of Planning and

Architecture, Vijayawada, for the year 2023-2024.

 

 

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2722/18/25]

 

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of

the Indian Institute of Science Education and Research,

Thiruvananthapuram, for the year 2023-2024, alongwith

Audited Accounts.

 

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Science

Education and Research, Thiruvananthapuram, for the year

2023-2024.

 

 

(4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 2723/18/25]

 

 

(5) (i) A copy of the Annual Report (Hindi and English versions) of

the All India Council for Technical Education, New Delhi, for

the year 2023-2024, alongwith Audited Accounts.

 

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the All India Council for

Technical Education, New Delhi, for the year 2023-2024.

 

 

(6) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 2724/18/25]

 



 

(7) (i) A copy of the Annual Report (Hindi and English versions) of

the Shri Lal Bahadur Shastri National Sanskrit University,

New Delhi, for the year 2023-2024.

 

   

(ii) A copy of the Annual Accounts (Hindi and English versions) of

the Shri Lal Bahadur Shastri National Sanskrit University, New

Delhi, for the year 2023-2024, together with Audit Report

thereon.

 

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Shri Lal Bahadur Shastri

National Sanskrit University, New Delhi, for the year 2023-

2024.

 

(8) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.

[Placed in Library, See No. LT 2725/18/25]

 

(9) (i) A copy of the Annual Report (Hindi and English versions) of

the National Council for Promotion of Urdu Language, New

Delhi, for the year 2023-2024.

 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the National Council for Promotion of Urdu Language, New

Delhi, for the year 2023-2024, together with Audit Report

thereon.

 

  (iii) Statement regarding Review (Hindi and English versions) by

the Government of the working of the National Council for

Promotion of Urdu Language, New Delhi, for the year 2023-

2024.

 

(10) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (9) above.

[Placed in Library, See No. LT 2726/18/25]

 

(11) (i) A copy of the Annual Report (Hindi and English versions) of

the National Council for Promotion of Sindhi Language, New

Delhi, for the year 2023-2024.



 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the National Council for Promotion of Sindhi Language, New

Delhi, for the year 2023-2024, together with Audit Report

thereon.

 

  (iii) Statement regarding Review (Hindi and English versions) by

the Government of the working of the National Council for

Promotion of Sindhi Language, New Delhi, for the year 2023-

2024.

 

(12) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (11) above.

[Placed in Library, See No. LT 2727/18/25]

 

(13) (i) A copy of the Annual Report (Hindi and English versions) of the

Indira Gandhi National Open University, New Delhi, for the year

2023-2024.

 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the Indira Gandhi National Open University, New Delhi, for the

year 2023-2024, together with Audit Report thereon.

 

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indira Gandhi National Open

University, New Delhi, for the year 2023-2024.

 

(14) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (13) above.

[Placed in Library, See No. LT 2728/18/25]

 

(15) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Management Ranchi, Ranchi, for the year

2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of

Management Ranchi, Ranchi, for the year 2023-2024.
  (16) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (15) above.



[Placed in Library, See No. LT 2729/18/25]

 

(17) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Management Nagpur, Nagpur, for the year

2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of

Management Nagpur, Nagpur, for the year 2023-2024.

 

(18) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (17) above.

[Placed in Library, See No. LT 2730/18/25]

 

(19) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Management Indore, Indore, for the year

2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of

Management Indore, Indore, for the year 2023-2024.

 

(20) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (19) above.

[Placed in Library, See No. LT 2731/18/25]

 

(21) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Management Sirmaur, Sirmaur, for the year

2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of

Management Sirmaur, Sirmaur, for the year 2023-2024.

 

(22) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (21) above.

[Placed in Library, See No. LT 2732/18/25]

 

(23) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Advanced Manufacturing Technology,

Ranchi, for the year 2023-2024, alongwith Audited Accounts.



 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Institute of Advanced

Manufacturing Technology, Ranchi, for the year 2023-2024.

 

(24) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (23) above.

[Placed in Library, See No. LT 2733/18/25]

 

(25) (i) A copy of the Annual Report (Hindi and English versions) of the

Board of Apprenticeship Training (Southern Region), Chennai,

for the year 2023-2024, alongwith Audited Accounts.

 
 

(ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Board of Apprenticeship

Training (Southern Region), Chennai, for the year 2023-2024.

 

(26) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (25) above.

[Placed in Library, See No. LT 2734/18/25]

 

(27) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Information Technology Guwahati, Guwahati,

for the year 2023-2024.

 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the Indian Institute of Information Technology Guwahati,

Guwahati, for the year 2023-2024, together with Audit Report

thereon.

 
 

(iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Information

Technology Guwahati, Guwahati, for the year 2023-2024.

 

(28) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (27) above.

[Placed in Library, See No. LT 2735/18/25]

 

(29) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Council of Social Science Research, New Delhi, for the

year 2023-2024, alongwith Audited Accounts.



 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Council of Social

Science Research, New Delhi, for the year 2023-2024.

 

(30) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (29) above.

[Placed in Library, See No. LT 2736/18/25]

 

(31) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Information Technology, Pune, for the year

2023-2024.

 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the Indian Institute of Information Technology, Pune, for the

year 2023-2024, together with Audit Report thereon.

 

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Information

Technology, Pune, for the year 2023-2024.

 

(32) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (31) above.

[Placed in Library, See No. LT 2737/18/25]

 

(33) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Information Technology Sonepat, Sonepat, for

the year 2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Information

Technology Sonepat, Sonepat, for the year 2023-2024.

 

(34) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (33) above.

[Placed in Library, See No. LT 2738/18/25]

 
(35)

(i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Information Technology, Design and

Manufacturing, Jabalpur, for the year 2023-2024.



 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the Indian Institute of Information Technology, Design and

Manufacturing, Jabalpur, for the year 2023-2024, together with

Audit Report thereon.

 

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Institute of Information

Technology, Design and Manufacturing, Jabalpur, for the year

2023-2024.

 

(36) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (35) above.

[Placed in Library, See No. LT 2739/18/25]

 

(37) (i) A copy of the Annual Report (Hindi and English versions) of the

Sant Longowal Institute of Engineering and Technology,

Sangrur, for the year 2019-2020, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Sant Longowal Institute of

Engineering and Technology, Sangrur, for the year 2019-2020.

 

 

(38) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (37) above.

[Placed in Library, See No. LT 2740/18/25]

 

(39) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Meghalaya, Shillong, for the

year 2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of

Technology Meghalaya, Shillong, for the year 2023-2024.

 

(40) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (39) above.

[Placed in Library, See No. LT 2741/18/25]



 

(41) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Hamirpur, Hamirpur, for the

year 2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of

Technology Hamirpur, Hamirpur, for the year 2023-2024.

 

(42) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (41) above.

[Placed in Library, See No. LT 2742/18/25]

 

 

(43) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Jamshedpur, Jamshedpur, for

the year 2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of

Technology Jamshedpur, Jamshedpur, for the year 2023-2024.

 

(44) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (43) above.

[Placed in Library, See No. LT 2743/18/25]

 

(45) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Warangal, Hanamkonda, for

the year 2023-2024, alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of

Technology Warangal, Hanamkonda, for the year 2023-2024.

 

(46) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (45) above.

[Placed in Library, See No. LT 2744/18/25]

 

(47) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Calicut, for the year 2023-

2024, alongwith Audited Accounts.



 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of

Technology Calicut, for the year 2023-2024.

 

(48) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (47) above.

[Placed in Library, See No. LT 2745/18/25]

 

(49) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Technology Mizoram, Aizawl, for the year

2023-2024.

 
 

(ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of

Technology Mizoram, Aizawl, for the year 2023-2024.

 

(50) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (49) above.

[Placed in Library, See No. LT 2746/18/25]

 

(51) (i) A copy of the Annual Report (Hindi and English versions) of the

Dayalbagh Educational Institute, Agra, for the year 2023-2024,

alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Dayalbagh Educational

Institute, Agra for the year 2023-2024.

 

(52) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (51) above.

[Placed in Library, See No. LT 2747/18/25]

 

(53) (i) A copy of the Annual Report (Hindi and English versions) of the

Auroville Foundation, Auroville, for the year 2023-2024,

alongwith Audited Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the the Auroville Foundation,

Auroville, for the year 2023-2024.



 

(54) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (53) above.

[Placed in Library, See No. LT 2748/18/25]

 

(55) (i) A copy of the Annual Report (Hindi and English versions) of the

National Institute of Educational Planning and Administration,

New Delhi, for the year 2023-2024, alongwith Audited

Accounts.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Institute of

Educational Planning and Administration, New Delhi, for the

year 2023-2024.

 

(56) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (55) above.

[Placed in Library, See No. LT 2749/18/25]

 
(57) (i) A copy of the Annual Report (Hindi and English versions) of the

Aligarh Muslim University, Aligarh, for the year 2023-2024.

 
 

(ii) A copy of the Annual Accounts (Hindi and English versions) of

the Aligarh Muslim University, Aligarh, for the year 2023-2024,

together with Audit Report thereon.

 

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Aligarh Muslim University,

Aligarh, for the year 2023-2024.

 

(58) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (57) above.

[Placed in Library, See No. LT 2750/18/25]

 

(59) A copy of the Annual Accounts (Hindi and English versions) of the

University of Delhi, Delhi, for the year 2023-2024, together with Audit

Report thereon.

 

(60) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (59) above.

[Placed in Library, See No. LT 2751/18/25]



 

(61) (i) A copy of the Annual Report (Hindi and English versions) of the

Dr. Harisingh Gour Vishwavidyalaya, Sagar, for the year 2022-

2023.

 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the Dr. Harisingh Gour Vishwavidyalaya, Sagar, for the year

2022-2023, together with Audit Report thereon.

 

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Dr. Harisingh Gour

Vishwavidyalaya, Sagar, for the year 2022-2023.

 

(62) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (61) above.

[Placed in Library, See No. LT 2752/18/25]

 

(63) (i) A copy of the Annual Report (Hindi and English versions) of the

Dr. Harisingh Gour Vishwavidyalaya, Sagar, for the year 2023-

2024.

 

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Dr. Harisingh Gour

Vishwavidyalaya, Sagar, for the year 2023-2024.

 

(64) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (63) above.

[Placed in Library, See No. LT 2753/18/25]

 

(65) (i) A copy of the Annual Report (Hindi and English versions) of the

Central University of South Bihar, Gaya, for the year 2023-

2024.

 

(ii) A copy of the Annual Accounts (Hindi and English versions) of

the Central University of South Bihar, Gaya, for the year 2023-

2024, together with Audit Report thereon.

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Central University of South

Bihar, Gaya, for the year 2023-2024.



(66) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (65) above.

[Placed in Library, See No. LT 2754/18/25]

(67) (i) A copy of the Annual Report (Hindi and English versions) of the

Mizoram University, Aizwal, for the year 2022-2023.

  (ii) A copy of the Annual Accounts (Hindi and English versions) of

the Mizoram University, Aizwal, for the year 2022-2023,

together with Audit Report thereon.

  (iii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Mizoram University, Aizwal,

for the year 2022-2023.

(68) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (67) above.

[Placed in Library, See No. LT 2755/18/25]

(69) (i) A copy of the Annual Report (Hindi and English versions) of the

Jamia Millia Islamia, New Delhi, for the year 2023-2024.

  (ii) A copy of the Review (Hindi and English versions) by the

Government of the working of the Jamia Millia Islamia, New

Delhi, for the year 2023-2024.

(70) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (69) above.

[Placed in Library, See No. LT 2756/18/25]

 


